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qEF TREEH i ST A

T foeett, 24 TawaT, 2025

1.3, 5359(37).—Fva T ALHTT, T TTHRT ATAIH, 4% (224 &1 ¥<) (o =ad za+
TAT 3h ATATHAH Fgl AT & T gT 3% T IT-GTT (1) BT T&T RN T TR Fd g0, Tg THTETT
B ST 3 T =TT Fct g T HgTg Ta & #egre o § T Tt | 9 St .
3u/300 F RIS/ 0 0 0 INHATAST —HATZAT- Fcd T & -GS & (FHI (ASHLIT [U5e 9Mee digd 2-
AT [ 4= T FATHT AT AL, T ST TATAT o AT TS o (o0 ag qr 7ufera g foraerr gfera
U = SATHAT H [T TAT &, UHT ST T (ST 2 o6 AT ST ol A0 Fded T g |

Fr2 oft =rfe, S 9w & Raeg g, s srfafhem f ey 37 f s7-amr () F efi= @ie woee
& o UET W % STANT 9T TSI H T SATEHEAT 6 TR i A F ThHIE & F Hq T+ =
Tohe T AT |

U S SATErT HeTH TTTEET, ST ST STTeehTl Haie AN fegrqe &l forfad &9
# 35 ST T SEH SEe ey srferRtag R ST s werw ey, smatreRat i AT = H
a7 et fafer sraEmlt T g S FT S@|Y S ST UHY SAredr S gAars & T a7 UHT S S
T F TAT, A Fle 2T, OH TAT TTHRET TA9TF THA, ST T AT AT AT AT STLATT FT
TRAT AT AT T AT |

7842 GI/2025 (1)
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S<F afarfeem i oy 37 i ST-arT () F A qew ity gy G = A oft s

o 2 |

TH ATIGAAT & AT A ATAT qH 6 1@ AT qF AN TAOH ATMAFET F I FA@T H

IqASH 8 3T IAHT Badg ARRAT gTT fAreror o ST ahar 2 |
EECRl

AETUE ST F FIegIYL ot § TP TSN G&AT L& &S & foh. . 34/300 FFH.G%/000
TNHATAST —ATBa- Fip o7 A Hit AT ATAT AT URT SAAAT HL=AT Afgd A i wferg f&awor |

TS T ATH: AGTY S 1 7 FegTR

EQEE] qAEA §&TqT YA FTIFR | AT TR || T F7 ST IR ERT

bl (RIEIRERID) (FFT)
L 1] 2 L3 I 4 | 5 | 6 |
[ 1 e g |
i 7 AT &ER |
1 107/B IGELl FUF 0.0055 (%37 ) 0.0055
2 |108/B |[Fsft [T | 0.0292 7o )| 0.0292]
3 109 |Fsft [ExEz | 0.0112 GFom)| 0.0112]
4 110 |[Fsft [EaEz | 0.0006 (7)) 0.0006|
5 113/A Forsfi FH 0.0044 (37T 0.0044
6 116 |[Fsft [T | 0.024 7o) 0.024|
7 20 [En [P [ 0.0036 G )| 0.003§|
8 21/A [t e | 0.0513 & )| 0.0513)
9 21/B Forsfi FF 0.0074 (37T 0.0074
o |32 |[Fsft [T | 0.004 7o) 0.004|
11 133 [t | | 0.0064 (& )| 0.0064)|
i T AT T |
12 301 Forsfi FF 0.0032 (3% ) 0.0032
13 |j305 |Fsft [EaiEz | 0.0006 (7)) 0.0006|
14 307 Forsfi FF 0.0044 (3517 ) 0.0044
15 321 Forsft FE 0.0021 (ZF5r ) 0.0021
16 323 Forsft FTF 0.0302 (ZF5r) 0.0302
17 |j325 |[Fsft [EaiEz | 0.0003 7)) 0.0003
18 326 Frsft FF 0.0019 (FF=R) 0.0019
19 331/A Forsft FF 0.0001 (FF=R) 0.0001
20 347 Forsfi FH 0.0004 (3% ) 0.0004
[T T AT TR
e T AT TBES
21 AT7IA IGELl FIF 0.35 (g%<a7 ) 0.35
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22 49/1, 49/2 IGEl ERED 0.017 (2FaT) 0.017

T T AT @D

23 88/1, 88/2 IGEl ERED 0.001 (FFaT) 0.001
Total 0.5588

[T, &. RO/MUM/NH(0)/2023-24/22/3A]

g T, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th November, 2025

S.0. 5359(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required
for Construction of Building (widening/two lane with paved shoulder/ four laning etc.,) maintenance,
management and operation of National Highway No. 166G in the stretch of land from Km. 35/300 to Km.
66/000 Gaganbavda- Salvan- Kale in the District of Kolhapur in the state of MAHARASHTRA, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer Karveer
Division ,Kolhapur in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling National Highway No. 166G in
the stretch of land from Starting at Km. 35/300 to Km. 66/000 Gaganbavda- Salvan- Kale in the District of
Kolhapur in the State of Maharashtra.

State: MAHARASHTRA District: KOLHAPUR
SI. No. |[|Survey/Plot Number|[ Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Panhala

Village: Kherivade

1 107/B Private Agriculture 0.0055 (Hectare ) 0.0055

2 108/B Private Agriculture 0.0292 (Hectare ) 0.0292
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3 109 Private Agriculture 0.0112 (Hectare ) 0.0112
4 110 Private Agriculture 0.0006 (Hectare ) 0.0006
5 113/A Private Agriculture 0.0044 (Hectare ) 0.0044
6 116 Private Agriculture 0.024 (Hectare ) 0.024
7 20 Private Agriculture 0.0036 (Hectare ) 0.0036
8 21/A Private Agriculture 0.0513 (Hectare ) 0.0513
9 21/B Private Agriculture 0.0074 (Hectare ) 0.0074
10 32 Private Agriculture 0.004 (Hectare ) 0.004
11 33 Private Agriculture 0.0064 (Hectare ) 0.0064
Village: Asagaon
12 301 Private Agriculture 0.0032 (Hectare ) 0.0032
13 305 Private Agriculture 0.0006 (Hectare ) 0.0006
14 307 Private Agriculture 0.0044 (Hectare ) 0.0044
15 321 Private Agriculture 0.0021 (Hectare ) 0.0021
16 323 Private Agriculture 0.0302 (Hectare ) 0.0302
17 325 Private Agriculture 0.0003 (Hectare ) 0.0003
18 326 Private Agriculture 0.0019 (Hectare ) 0.0019
19 331/A Private Agriculture 0.0001 (Hectare ) 0.0001
20 347 Private Agriculture 0.0004 (Hectare ) 0.0004
Taluk: GaganBavda
Village: Palsambe
21 47/A Private Agriculture 0.35 (Hectare ) 0.35
22 49/1, 49/2 Private Agriculture 0.017 (Hectare ) 0.017
Village: Khadule
23 88/1, 88/2 Private Agriculture 0.001 (Hectare ) 0.001
Total 0.5588

[F. No. RO/MUM/NH(0)/2023-24/22/3A]
SHAIKH AMINKHAN, Director
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